National Company Law Tribunal
Allahabad Bench

CP No. uﬂ]m;},l 2014

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 29.08.2017
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At the request of learned counsel for both the parties, the case is adjourned for

argument. The matter be listed on 11 September, 2017,
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Dated:29.08.2017 Sri H.P. Chaturvedi, Member (Judicial)

I'vped by:
Kavya Prakash





